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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPL BENCH, NEW DELI-II

('O.\'Il’l.IAN(II<l RI<'.I’O RT ()N BEIIALF OF MUNICIPAL CORPORATION, GORAKIIPUR

Rclcrcncc: ()./\. No. 6|3/2022: Misc. /\pplication in disposed of Case No. 57/2015; ()rdcrs dated
l)‘).OZ.Z()Z(> and l7.()3.Z()Z().

MOST RESPECTF U LLY SI IOWICTI I

lhis (foinpliance Report is prepared on behall‘ol‘Municipal Corporation. (iorakhpur (MUNICIPAL
(,‘()l<l’()R/\'l‘l()\l (EUR/\Kl IPUR) in view ol'the observations and directions issued by the llon'ble
\;ttionul Green Tribunal (l‘£(i'l‘l dated ()2.()2.2()26 and 17.03.2026.

lhc table below stnnn1ari'/.es the directions and the present status ol“ compliance by MUNICII’/\I
(‘K )l<l’()l{/\'l‘I()l\i (EUR/\l~'.l IPUR.

(‘()1\II'I.I/\!\’(‘Ii IN \’lI-IW OI" OBS!-IRV/\TI()NS & I)IRI<ICTIONS ISSUEI) BY II()N'BLIi NGT
I)t\'I'l-II)t)\).(l1.1UfZ0;tt|tl l'7.l)3.ll)§’.6

Sr. No. l l)ireetions ol' IIon'bie NUT Court

lll 'l'hi.\ tribunal in its order dated’ WT —
I ‘ll)it)| YIIZ4 observed that that stand

iaken in the report does not show any
j el'1L--:2i\ e compliance ol' MSW rules
; ?()l(> and standoll i\/lunicipal
l (.'ominissiorier (iorakhpur is only for

iiiture steps instead olielilective rcmc
lIlt_‘il.\tIl'C!> in the present it has also be

I _ . .! tlt>s;i‘\’etl that waste t.‘_L‘llCl‘2l‘.it)I1 estim
i ti; l\/lunlcipal L.\>rporatinn grouper

\\l1iel‘. is ~l3¥l.(> l'l’l) is not matching

dial
en
ate

with
- the plant waste processing facilities and
' their nature mix ofeliarcoul waste plant
‘ bio (‘.\(i etc are proposed without

iiatviiig; pioper quztlitative assessment
i its tiiitintilicatiuii be remetliated is no

ciaiilietl in IUl1lllI_\’ this tribunal linds
I that :1 carestil review is required and
1 tirni linielines with budget allocation

i'tccessai"y

l l
l
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C0mpIianccsT)yAl\;Iuniieipal
(lorakhpur l

E:I§};{};iit-ti.l I I II I I
At present 239.5 'I‘I’l) ol‘\Vet waste is .
managed through I2 pit-based composting.
vermicomposting. and community/home
composting system located at: -

I) Bandhu Singh Nagar -
2) Basantpur
3) Civil Line Dwitiya
4) Nctaji Subhash Chatinlra Bos Nagai
5) Betiyahata 1
6) Civil Line Pratham
7) Madhav Nagar

l 8) (1 i ridharganj
9) Raptinagar
I0} Civil Line Dwitiya .
I l) Gopalpur
I2) Kztnha Upvan Nagar l

| While 173.8 'l'PI) dry waste is processed l
through ()5 Material Recovery Facilities '

| having capacity I90 'I‘I’I) and located at: -

I) Material Recovery Facility Netti .|i
Subash Chandra Bose. Bilandpur l
Khatta
Material Recovery Facility t\/lahewa
Material Recovery Facility BRI)
Mctlicul College
Material Recovery I-'acility. I,al Diggi

3)
3)

4)
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5) Material Recovery Facility l3hairopur

Nagar Nigam Goral<hpur has completed the

l'or all 80 wards. to identify the nature olthc
waste generated with in the city through third
Party agency i.e Black Globe Iicocare Pvt.
Ltd. Based on this quantilication and
characterization olthe waste generated in the
city Municipal Corporation Gorakhpur has
prepared a comprehensive plan for collection
and transportation ol'\vaste and its processing
as per liollows: -
/\ 5ll(I—'I'l’l) waste-to-charcoal plant has

been established in Suthani which is currently
under trial. with a budget oliapproximatcly
3250 crorc and expected commissioning by
May 2026.
An MoU of approximately ?l20 crorc has

been signed with Indian Oil Corporation
Limited (I()CL) l'or the establishment of a
200 'I‘I’l) Bio-(ING plant in Suthani.
The Public Sector Undertakings (l’SUs). like
N'l‘l’-C. IOCII are Funding these projects.
wherein Nagar Ni gain (iorakhpur provides the
required land and other logistical support.
infi'astructure having approximately cost ol‘ 80
Crores liunded by its own sources and other
state government schemes to the l’SUs For
effective implementation ol' waste
management initiatives.
Construction work olia 5 TI’I) domestic
Ilazardous waste processing plant costs
approximated $6.50 crorc is completed under
NCAI’ and will be operationali/.ed by May-
2026.
The Integrated Waste Management Facility
at Suthani will not only processes the
tnttnieipal solid waste generated by Nagar
Nigam Gorakhpur. but also caters to the waste
management needs of neighboring Urban
Local Bodies (ULBs) in the (iorakhpur
district, thereby functioning as a regional hub
for sustainable waste management. Nagar
Nigam Gorakhpur is in the process signing
Moll with nearby Ul,B’s for processing ol‘
their solid waste.
Documentary evidences are attached in

V prcviotts compliance reports.
I9 I-Insure all processing facilities are dttly Complied.

Copy 01‘ C'l‘l~I of Waste to charcoal Plant.- Cl3(]

waste quantilieation and eharacteri/ation study
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authoii/cd undci SWM Rules. 20l6 Plant Animal Caicass Plant C ll and C l()
C&l) Waste Processing Plant and ( l() ol
Mateiial iecovciv lacilitics aic attached in
picviotis compliancc iepoits

Z Piohibition ol open lJLllllllI" ofwaste on Coinplied / Implemented I
ands including at landlill sites Public notilieations isstied lor piohibiting open

burning, environmental compensation Q5 000
(simple) & 225 O00 (btilk burning) ptiblici/ed
and eiilorceineiit activities aic caii ied out at
icgtilai timc intcivals to cnstirc cllectivc
implementation ol the above notilications
MUNl( ll’/\l C()RP()R/\ l ION
GOR/\Kl lPUR’s actions align with these
diicctivcs
Doctiineiitaiy cvidcnees are attached in
picvious compliancc iepoits

Wastc geiieiatois to p l\ tisci lec loi IIII I I TII I
solid \\aste management as spceilied in C opy ofbyelaws and Published (ia/ette
bvclaws ol thc local bodics Notification attached in pi eviotis coinpliancc

icports

W of
II3s?='i§‘fi. @‘$'

scttinv tip ol piocessing and disposal lacilities at (Neta Ii Subash Chandra Bose,
lacilitics loi solid tvastcs Bilandpur Khatta, Mahewa, BRI) Medical

College, I al Diggi Bhairopur) is alieady
established and aie opeiational

02 Gaibage lianslcr Stations (200 IPI) at I al
' Diggi, and 200 I PI) at Chargawan) are

Iullv operational

A <0 I PI) Consti uction and Demolition
plant at Mahesra is opeiational

12 pit composting units (Bandhu Smgh
Nagar,Basantpur, Civil Line I)witiya,
NCIJJI Subliash Chandra Bos Nagar,
Betiyahata, Civil Line Pratham, Madhaw
Nagar, (|ll‘l(Ihdlg2lll_|,I{d|)lIl13g1ll, C ivil
I ine I)\\itiya, (iopalpur, Kanha Upvan
Nagar) aic alieady opcrational

/\t Quthani the establishment ol an
Integrated Solid Waste Management
I<acility (ISWMP) is etiriently undciway lhc
lacility is bcing dcsigncd as a comprehensive
htib to pioccss divcise waste strcams with thc
lollowing planned capacities —

500 IPI) Waste-to-Chaieoal Plant
200 IPI) Bio-CN(i Plant
05 l Pl) Domestic lla/ardous Waste
I’ ant

ldcntilication and allocation ol land to (‘omplied
lltc local bodics within one yeai lor I and identified and O5 material reeoveiy
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0 IO TPI) Common Biomedical Waste
Treatment Facility.

I I0 TPI) Tyre Waste Management
Plant.

Docuinentary evidences are attached in
previotis compliance reports /\nne.\ure- 5

34.l l.m Start a scheme on registration ol'\vastc Complied.
pickers and waste dealers

align with SWM Rules, 20l6

liiloi'inzil Rag~pickers are FOl‘lllEIll7.C(l. also
enrolled under NAl\/l/\S'l"F. Scheme and
engaged in SWM services.

36. I 5.a Prepare a comprehensive Solid Waste Complied. I
Management (SWM) Plan & Strategy:

36. I 5.b Door to door collection of segregated Complied.
solid waste from all households
including slums and informal

other non-residential premises

A total ol' 239 motorized vehicles and l ll)
Tricyeles are used in daily door to door

settlements, commercial institutions and collection in (}oral<hpui'. These l)oor-to-door
waste collection vehicles are l'our-
compartment vehicles to enstire proper
segregation ol' waste at the source. These
vehicles are (IPS-enabled and equipped with
a public address system to lacilitatc

The route coverage and real-tiine monitoring
olithcse vehicles is managed throtigh the
Integrated Command and (.oiitrol Center
(ICCC) and the Vehicle ’l'i'acl<ing and
Monitoring System (VTMS). en.s‘ui"ing
clliciency and transparency in operations.
Additionally. Nagar Nigam (iorakhpur has
deployed trained stal‘l'to oversee all licld
activities. leveragingtechnology to strengthen
accountability. improve service delivery. and
enhance overall waste management outcomes.

Iidtication. and Communicatioii (ll-LC)
activities. Magic Shows. Swachh Vidyalaya
Competition is being raise awareness among
citizens about the importance ()lISOLll'CC
segregation and impoitance ol' waste
management.
In the linancial year 2024-25, revenue ol'

collection services. Similarly. in the linancial
year 2025-26, the revenue stood at

th

2026)

913I! *'3'*‘_1lI'§'

communication and awareness among citi/ens.

c
i

Nagar Nigam Goraklipur through lnl'oi'mation.

approximately ?4.97 crorc was generated
through tiscr charges For door-to-door waste 1

l

\ ~ ~ t

i

i

approximately ?7.8 crorc (Till 3| March. l

l
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Facilitate loi'iiiatioii o1‘ Sell‘-help groups.
1 provide identity cards and cncotiragc
I integration in SWM including door to
‘ door collection oli waste.

"'{/1

G ,up MRI-Is or secondary storage

otrecyclable material

11
i

l

1

l

I
l
1 . . .._._._.__..

E Provide training on solid waste
I iiiaiiageincnt to uaste pickers and waste

collectors

i

l

Phase otit the use olchcinical l‘ertili'/.er
in two years and use compost in all

| parks. gardens maintained by the local
I body and wherever possible in other
l
i _ __..___ ._

Iacilities with stitlicieiit space lor sorting

l)oeumentary evidences are attached in
previotis compliance reports
CompliedI.I IIII I I II I I T I I I I
In the narrow lanes and areas inaccessible
to light motor vehicles, Sell‘-Ilelp Groups
(SII(}s) are engaged in door-to-door waste
collection. To facilitate this. gender-neutral,
lightweight tricycles are provided to the
SI l(]s. ensuring ease ol‘ use and eqtiitablc
participation.
To promote livelihood opportunities. 80
percent of the collected user charges from
these areas are rciinbtirsed to the SI l(]s.

Complied.
173.8 'l'Pl) otdry waste is processed through
live Material Recovery Facilities (MRFs)
having an aggregate capacity of 190 TPD.

I) Material Recovery Facility Neta Ii
Subash Chandra Bose. Bilandpur
Khatta having capacity 50 TPI) is
operational.

2) Material Recovery Facility Mahewa
having capacity 30 TPI) is operationa

3) Material Recovery Facility BRI)
Medical College having capacity 30
TPI) is operational

4) Material Recovery Facility. l.al l)iggi
having capacity 30 TPI) is operationa

5) Material Recovery Facility Bhairopur
capacity having 50 TPI) is
operational.

l)ocumentary evidences are attached in
previous compliance reports.
ZiI{>iiipiIic-ti. I I II I I I
Regular sessions are being conducted lor
capacity building ol‘ waste pickers and waste
collectors under N/\M/\S'l‘l-L Scheme and
through other capacity building workshops.
Indian Tobacco Company. Sainvedna
l)eveIopinent Society. Shristi Waste
Management Society and N(}()s are engaged
lor the capacity building olI sanitary workers.
l)ocumeiitary evidences are attached in
previous compliance reports.
Coniplied. I I I I I II
Compost prodticcd from decentralized wet
waste processing lacilities are tiscd in all
gardens and parks maintained by Municipal
corporation.

l

l
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places under itsjurisdiction.

lt appearflgiitnitlte material on the
ground that the Municipal Corporation.
Goral<hpur did not take any
material/effective steps before tiling the
present petition. Serious violation ofthe
SWM rules 20l6 is evident from the
existence of legacy waste measuring
about l.96 lakh metric ton at likla
Bandha site is in the lloodplain of river
rapti causing serious water pollution
particularly during monsoon and lloods.
Steps have been taken for construction
of integrated waste management plant
and bio CNG plant at Suthani. I
Garbage Transfer Station. 5 material
recovery facilities. one construction and
demolition of waste plant at Maheshra
besides one material recovery facility
and one garbage transfer station already
set up but the scheduled dates for
operationaliyation ofthe same are not
yet mentioned. One MRI-‘ is stated to be
functional and live are stated to be in
progress of being set up but there is no
mention even regarding the places where
one MRI’ is already set up and live
MRI-"s are being set up. Same is the ease
regarding second garbage transfer
station. l.96 lakh metric ton legacy be
waste is stated to have been cleared but
requisite details/’ particulars regarding
the manner of processing and disposal of
the same have not been given. The fact
that there are serious violation of custom
rule 2016 by multiple corporation
Gorakhpur is evident from a
comparative reading ofSWM Rules
20 l 6and the reports file in the case and
we do not intended to catalogue all the
violations here.

The vermi-compost produced from Kanhaa
Upwan is also sold to the farmers and to the
nursery owners.
Documentary evidences are attached in
previous compliance reports /\nnexure- I l
Complied.
MUNl(.IlP/\l, (§()Rl‘()RATl()l\’
(}()R/\l\'l IPUR has processed |.<)o.ot)t) MT
legacy waste at l-lkla Bandha through
biomining and reclaimed 1l() acres of land. The
reclaimed area at likla Bandha has been
barricaded and developed as City Forest
and Rapti Iico Park. Through the 1Vli_va\\'aki
forestation. more than 70,000 saplings have
been planted. ensuring rapid growth of dense
greenery and compliance with llood-prone
area management guideline. This green space
has now evolved into a vibrant urban forest
ecosystem. attracting both tourists and local
citizens. especially during cultural and
religious occasions such as (ianesh (Thalurthi
and Durga Puja.

The Rl)l-’ produced from the legacy waste is
sent to cement factories for disposal. the inert
and black soil is used in low-lying areas.

Garbage Transfer Stations: Two Garbage
TransferStations of 200 Tl’l) capacity are
operational at Laldiggi and (Ihargawa.

Photographic evidence of(}TS and Leg:E \/

Waste Rcmediated site likla bandha attached
as Annexure-I2 and /\nnexure- l
respectively.

At Integrated Waste Management Plant
Suthani the construction work of O5 TPI)
l)omestic llazardous Waste Plant is completed
and work of following facilities is under
progress.

I 500 'l'l’l) Waste-to-Charcoal Plant
~ 200 TPI) Bio-Cl\’(} Plant
0 l0 TPI) Common Biomedical Waste

Treatment Facility.
0 IO TPI) Tyre Waste Manageinent

Plant

Material recovery Facilities: 5 material
_ _g_ I recovery facilities i.e., Laldiggi, Netaji

gmfiflfi
--¢'B!WI. WWW‘

l
l

|

l

l

l

l

l

l
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Subhash Chandra Bose, BR!) Medical
College, Bhairopur, kanha Upwan are
operational.
Construction & Demolition Waste: 50 TPD
C&D Waste Management Plant at Maheshra is
operational.

Documentary evidences are attached in
previous compliance reports

/\s mandated by the Rule l7 of SWM
Rules 20 l6 all manufacturers of
disposable products such as tin. glass.
plastics packaging etc.. or brand owners
who introduce such products in the
Itarket have to provide necessary
linancial assistance to l.ocal Authorities
for establishment of \vaste management

cm and all such brand owners who2/- \< I/I .-

cll or market their products in suchCL

packaging material which are non-
biodegradable‘s have also to put in place
a system to collect back the packaging
waste generated due to their production.
No information whatsoever has been
provided by Chief Secretary
(lovcrnment of Uttar Pradesh or the
Commissioner. l\/lunicipal Corporation
(iorakhpur regarding linaneial assistance
to local authorities for establishment of
waste management system and putting
in place a system to collect back the l
packaging waste generated dtte to their
production by the concerned
manufacturers and brand owners.

Wide order dated 22 l)eecmber 2016
passed in ()./\. No. I99 of20l4 titled as
"Mrs. Almitra ll. Patel and another
Vs. Union of India and others." This
Tribunal specifically directed the state
(lovernments. l.oeal /tuthorities.
Pollution Control Boards of the
respective States. Pollution Control
Committees of the UTs and the
concerned Departments to ensure that
they open or cause to be opened in
discharge of lixtended Producer
Responsibilities. appropriate number of
centers in every colony ofevery district
in the State which would collect or
require residents ofthe locality

am srtgw.
IIr!II.'IIIw

The communication letters already shared with
industries to follow SWM Rlues 2016 for
PlB()s.

Complied.
A total o|'239 motorized vehicles and 110
tricycles are used in daily door to door
collection in Gorakhpur. These Door-to-door
waste collection vehicles are four-
compartment vehicles to ensure proper
segregation of waste at the source. These
vehicles are (DPS-enabled and equipped with
a public address system to facilitate
communication and awareness among citizens.
The route coverage and real-time monitoring
of these vehicles is managed through the
Integrated Command and Control Center
(ICCC) and the Vehicle Tracking and
Monitoring System (VTMS). ensuring

IO elliciency and transparency in operations.
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59

deposit the domestic hazardous waste
like fluorescent. tube. bulbs. batteries.
electronic items. syringe. expired
medicines and such other allied items.
I Iazardous waste so collected by the
centers should be either sent for
recycling. whatever possible and the
remnant thereofshould be transported to
hazardous waste disposal facility. No
response has been filed by the Chief
Secretary. Government of Uttar Pradesh
regarding compliance of above said
direction. In the progress report filed by
District Magistrate, Gorakhpnr and the
Commissioner Municipal Corporation.
Gorakhpur also there is no mention
regarding compliance with the above
said directions.

The District magistrate, Gorakhpur has
liled joint action taken report with
Commissioner. Municipal Corporation
.Gorakhpur and has not filed any
separate report regarding compliance
with rttle I2 ofthe SWM Rules ZOI6 as
to facilitating. identification and
allocation ofsuitable land for setting tip
solid waste processing and disposal
facilities to local authorities in the
District including Municipal
Corporation. Gorakhpur and quarterly
reviewing of per formanee of local
bodies on waste segregation. processing.
treatment and disposal and take
corrective measures.

Q/m1m’4"$"'
--* 98!. MU?‘

In addition to existing facilities. ()5 RRR
centers( Reduce. Reuse. Recycle) have been
established across various ward locations
(I)urga\vadi, Ilatti Mata, Betihata, Jail
Road, ()ld RT()) (I2 RRR centers are under
construction ( Pltulwariya
and Nausad near Vijeta Ilotel) with
dedicated provisions for the safe storage of
hazardous \vastc. including lluorescent tubes.
bulbs. batteries. electronic items. syringes.
expired medicines. and other allied materials.
From there. it is transported to authorized
agencies for further treatment. recycling. or
disposal in compliance with environmental
regulations.
Construction work ofa 5 TPI) domestic
Ila‘/.ardous waste processing plant costs
approximated 16.50 crorc is completed under
NC/\P and will be operationali/ed by _ianuary-
2026.
Doctnncntary evidences are attached in
previous compliance reports
Complied.
l.and idcntilied and ()5 material recovery
facilities. at (Neta .Ii Subash Chandra Bose.
Bilandpur Khatta. Mahewa. BRI) Medical
College, l,al Diggi. Bhairopur) is already
established and are operational.

()2 Garbage Transfer Stations (200 TPI) at I.al
Diggi, and 200 TPI) at Chargawan) are
fully operational.

A 50 TPI) Construction and Demolition
plant at Mahesra is operational.

I2 pit composting units. ( Bandhu Singh
Nagardlasantpnr, Civil Line l)\vitiya.
Netaji Subhash Chandra Ros Nagar.
Betiyahata, Civil Line Pratham, Madhav
Nagar, Giridharganj, Raptinagar. Civil
Line Dwitiya, Gopalpur. Kanha I/‘pvan
Nagar) are already opeiational.

At Suthani. the establishment ofan
Integrated Solid Waste Management
Facility (ISVVMF) is currently under\\ay. The
facility is being designed as a comprehensive
hub to process diverse waste streams with the

l

lollowing planned capacities: —
0 500 TPI) Waste-to-Charcoal Plant
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The commissioner. Municipal
Corporation. Gorakhpur has liled action
taken reports but in action taken reports
the Commissioner Municipal
Corporation. Gorakhpur has not
provided any information regarding
discharge by Municipal Corporation.
Gorakhpur of its statutory obligations
under Rule I5 (a) to (/.k) of SWM Rules
-016 particularly with respect to (I)J

preparation of Solid Waste Management
plan as per state policy and strategy on
solid waste management as required by
Rule l5 (a). (ii) establishment ofa
system to recognize of waste pickers or
informal waste collectors and promote
and establish a system for integration of
authori/.ed pickers and waste collectors
to facilitate their participation in solid
waste management including door to
door collection of waste as required by
Rule I5 (c). tiii) facilitating formation of
Selfl lelp Groups provide identity cards
and thereafter encourage integration in
solid waste management including door
to door collection of waste as required
by Rule I5 (d). (iv) prescribing from
time to time user fee and collecting the
user fee from waste generators as
equircd by Rule I5 (I). (v) setting up
equisite number of material recovery
acilities or secondary storage facilities
with sullicient space or sorting of
recyclable materials as required by Rule
l5(h). establishing waste disposal
‘enters for domestic ha/ardous waste as

_2r‘\equired by Rule l5(i). involving
communities in waste management and
promotion of home composting. biogas
generation .dccentrali7.cd processing of
waste at community level subject to

flTl’5ll‘5F“‘

- 200 TPD Bio-CNG Plant “—“W"
I l0 TPD Common Biomedical Waste

Treatment Facility.
0 l0 TPD Tyre Waste Management

Plant.
0 05 TPD Domestic Ilazardous waste

processing plant.
Documentary evidences are attached in
previous compliance reports .
Complied.
Solid Waste Management Plan. establishment
of system to recognize waste pickers,
collection of User fees. establishment of
hazardous waste disposal facility and
authorization from UPPCB for setting up
waste disposal facilities and framing of
byelaws for levying spot lines is attached as
Annexure- l, 2, 6 & 7.
Also. en forcemcnt activities are carried out at
regular time intervals to ensure effective
implementation ofthe above notifications and
activities. during the financial year 2025
2026. approximately ?72 lakhs were collected
as lines from defaulters.
l'or construction of Sanitaty landfill the work
order has been issued for the engagement of a
consultant for conducting the Iinvironmental
Clearance (IiC) and linvironmental Impact
Assessment (lilA) study.

l
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control ol' odor and maintenance ol'
hygienic conditions around the facility
as required by Rule 15 (t). facilitating
construction. operation and maintenance
of solid processing facilities and sanitary
landfill and associated in frastrt|cttt1'e as
required by Rule l5v) and (w) obtaining
authori7.ation from UPPCB Tor setting
up waste processing. treatment or
disposal l'aeility and sanitary land lill il‘
the volume ol‘ waste is exceeding 5
metric tons per day as required by Rule
l5(y) and framing oliby-laws and
prescribed criteria for levying ofsports
line For persons who litters or Tailed to
comply with the provision ol‘ SWM
Rules 2()l6 and delegate powers as
required by Rule l5 (xi)

oi:/W"—___i/its mandated by Rule 19 ol‘SWM Rules

69m

20 l 6, thc operator of solid waste
processing and treatment facility has to
design and set up the facility as per the
technical guidelines issued by the
Central Pollution Control and the
manual on solid waste management
prepared by the Ministry o|'Urban
[)evelopment. The operator has to obtain
necessary approvals from UPPCB and
has to submit annual reports to UPPCB.

The Commissioner. Municipal
Corporation. Gorakhpur is directed to
look into these aspects and prepare
within three months, ifnot already
prepared a Solid Waste Management
plan as per State Policy and Strategy on
Solid Waste Management for ensuring
compliance with Rule l5 (a) to (zk) ol‘
SWM Rules 2016 and the directions
issued by honorable Supreme Court and
this tribunal with all requisite details
regarding budgetary allocation and
timelines for eompletion/ compliance
and submit action taken for with copies
ol" all relevant documents in this regard.

at3%

Complied.
Copy oTCTli oi‘ Waste to charcoal Plant. (‘l§(}
Plant. Animal Carcass Plant. (.‘&l) Waste
Processing Plant attached in previous
compliance reports.

Complied.
Solid Waste l\/lanagement Plan as per state
policy for ensuring compliance ol'SWM Rule
2016 is prepared .
A 500-'|'l’l) waste-to-charcoal plant has been
established which is currently under trial. with
a budget ol‘ approximately 2250 crorc and
expected commissioning by t\/lay Z026.
/\n Moll ofappr0.\imatcl_\" N20 erore has

been signed with Indian ()il Corporation
Limited (IOCL) For the establishment oli a
200 TPI) Bio-(INC plant.
These funds are utilized through Public Sector
Undertakings (l’SUs). wherein Nagar .\liga|n
(iorakhpur provides the required land and
extends logistic support to the PSUs Tor
elTeetive implementation ol'waste
management initiatives.
Construction work ofa 5 TPI) domestic
Ilamrdous waste processing plant costs

l

l

l
l

1
l
l

t

t
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liven though l.oeal Authorities/
.\4unieipalities Panehayats are
empowered to make By-Laws for
imposition of lines on persons littering
or dumping garbage at unauthorized
places and Rule l5(/.l) ofSWM Rules
20 l 6 also casts an obligation on Local
/\uthorities/ l\/lLll‘llClp2lllllCS/ Panchayats
yet. either the bylaws are not framed or
the same are not effectively
implemented. The Commissioner.
i\/lunicipal Corporation. Gorakhpur has
not submitted any information regarding
framing and implementation of bylaws
in this regard and imposition any
recovery of lines from the violators. ln
the present original application
allegations of non-compliance and
dumping of garbage at unauthorized
places have been made against the
Municipal Corporation. Gorakhpur
itself.

In vie\\" ofenviromnental degradation
caused by instances ofburning of leaves.
this Tribunal had wide order dated 22"“
December 2016 passed in ()./\ N0. I99
ol'20l-l titled as “Mrs. Almitra ll.
Patel and another Vs. Union of India
and others” directed that there shall be
complete prohibition on open burning of
waste on land including of landfill sites
and directed that violators shall be liable
to pay environmental compensation of
Rs. 5()00/- in ease ofsimple burning
and in ease of bulk waste burning Rs.
25.000» wltich was made recoverable as
arrears of land revenue by the competent
authority in accordance with law.

approximately ?6.50 crorc is completed under
NCAP and will be operationalized by may
2026.

Complied.
Bylaws are prepared and published through
Gazette Notilication. linforeemcnt activities
are carried out at regular time intervals to
ensure effective implementation ofthe above
notifications.
Also. enforcement activities are carried out at
regular time intervals to ensure effective
implementation ofthe Through the above
notifications and activities. during the
financial year 2025 2026. (Upto 3 l “l
December 2025) approximately 172 lakhs
were collected as fines from defaulters.
Documentary cvidcnees are attached in
previous compliance repotts.

Complied / Implemented.
Byelaws are framed. public notifications are
issued prohibiting burning. environmental
compensation 25.000 (simple) & ?25.0()0
(bulk burning) publicized. .Municipal
Corporation Gorakhpur’s actions align with
these directives. l-Inforcement activities are
carried out at regular time intervals to ensure
effective implementation ofthe above
notifications
l)ocumentary evidences are attached in
previous compliance reports

Date: I] May Z026

F“
fimfi‘

s_ _ \ .._. __.__.___s“
\

Municipal mmissioner
Mtfiipal Corporation Gorakhpu r
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_ _ _ i _g_ _ g Gorakhpur Mu7r7i7i7t7:iii7§l CT17r7i'§orit7t7io7r7i7l73rlefProfil7e 77 7 7
_ i 1: Population 7 777 _ _g 7 7 77 7 7 __ 7 7 7 __77

__ ___ __ ___ 2011 Census: W; I 7 7 __ 7 7 7 77 Curre7nt:;__ _ _ _ _ T _
770772 965777

_”___ _ Household _ 193155__ .~o..9§za;é- 1; to * *
N0.of Wards- 7 77 7 7 7 7 7 7so

Z g Total Waste Generated {TPD)- 434.6 TPD 7
Wet (TPD) Dry (TPD) Domestic Hazardous & Sanitary C&D Waste (TPD)

. - __ UPQL _ ._____ ,--_ ._fi_fi.23s>_.§ g __ H 173.2 2 1.3 43.4 7
7 DoorgTo Door Collection (%): 100 ____ _ i g i g if g Source Segregation (%):i70 g 7

Mechanized road sweeping: 'Yes, 3 Existing (1 owned, 2 outsourced) 7
W _1.: Collection & Transportation — ULB f __

or W e ,. - _W?§"'d5 _. . . g _ _. ._ _ __ 80
__ _ _ _., _, BvIheU_LIif-_llg1-house)“. Z_ on _ 7 my _ _7
_ _ - Iotalworkers; _ _ _ W ..... _. _ 4525

No. of Vehicles- (239 Compartmentalized Mini7Tipper78t7i 10 Tricycle for collect7io7n7] 7
_ g 2. Processing Facilities

T'=;;:=;.§" '5? sf
WET DRY if C&D GT5 Domestic Hazardous waste

l 2 GT5 7 7 7777 7 77 77 77
12 Plant R ' ' 24.5 TPD 200 TPD h

(09 Pit Based 15 TPD each, 1 Pit Based 20 TPD, pigczbliigtfby Home (2 MRFr:g'_7|_:: ma:t3 MRF 3 PI t 1 pl t [operatio::Ic)
2 Vermi 30 TPD each] composting and Community eat ' 5 an an 1. Laaldiggi MoU with MPCC (Medicai Pollutioncomposting 30 TPD each} tI2. Chargawan Control Committee Khaiilabad)

Tom] _ 215 TPD Capacity- 190 TPD 7Capa7city- 50 Capacity-7507 Ca paci7t7y77—7471700 TPD
_ _Z_ _ g pi W Ml.D TPD
_ g g Z_ 3._Qng_l§-:_r Construction Plants 7 777 7

WET g 7 DRY 77777777 77777 E-waste Domestic Hazardous waste Animal Carcassing
Proposed- 5 construction work completed

MoU signed with IOCL for Bio CNG Plant -200
Operational

Waste to Energy 500 TPD by NTPC TPD ( EDI has will be operationalize in
TPD on PPP mode. T ‘I ‘ 'rat run IS ongoing. been floated January-2026.

aw =¢$
wgrr 'F3'¢€1‘! “'li7lT§Q"
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C|ty Facnhtnes Maternal Recovery Faclhtles (Total Capac|ty 190 TPD
Plant Name Plant Type Ward Number Ward Name Capacity ETPD)

Neta 1| Supash Chandra Bosg,_Ehja;3gpur Kgazga if warm: SUBHASH CHANDRA aos NAGAR
Maternal Recovery Facnlity {vlahewa _ KA&i.5_UPyAN NAGAR

am) Medical College MRF Mfle"-3' R@<=°*'@'Y Fa¢""Y (MRF) BABA RA§HAV DAS NAGAR
Maternal Recovery Faczllty Lal Diggn BASANTPUR
Maternal Recovery Facility Bhanropur MAHADEV JHARKHANDI TUKRA N0 1

CD halropur, Mahade
CHANDRA B05 NAGAR Mahewa BRD Mecllcal College Lal Dlggl Basantpur arkhsgdi TukraNETAJI SUBHASH Matenal Recovery Faclluty

<

7’\w,_ _ Iii“

ml‘ L5'3
Ifgs.-» ~:_“

. r."

M4 "War:
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l

4

_1 C & D Collection Points BASAN'l'P_U R i y y__ 49 _W §asantpurAwasjya Colony i LalDi_ggiGTS_i

y_2 C 8: D Collection Points emonu gluon NAGAR _y 55 Bandhiu §ing*h Nggar _ if llahihagh W1

W3 C & D Collection Points MAHADEV JHARKHANDI TUKRA NO. 2 7 _ i Maurya Tola IB Hos|li_tal Gate, Nanycila Nagar

4 C & D Collection Points BETlYAHATA 2§ Sardar Bhagat Singh Chowk V Overhead Water Tank

2 C 8t D Collection Points y SALIKRAM NAGAR 7 f 35 ___Salikram Na_gar Sector 3 y _ Pi5l_ppu_Katra Gas_Godo_wn

I5 C & D Collection Points _ QULARIHA 30 Gulariha Primary School

7 C & D Collection Points
C C C 1 Vehicle Stand, University

_ CIVIL LINE DWITIYA y 72 _y Paidleganj Chowk
lé

Lal Diggi GTS
I Vehicle Stand,
‘ University Chowk

.’ |_-L ' ' .__

; _ . :.ninrl= t-mam
-. sumimia-:m-.1:

'-‘ ‘ In [J\|ilyi§fif.lnr

V BETIYAHATA

‘-9,, - ._ vi. . I T‘ v_‘

mums _. ‘

gnu \ _ 4

Wl'<;@"lT fligqq-is
mew we

‘ .:~~‘

\_ _._ ‘mi -. 'cmimwm _ y y »;,_____1:,
Cui.~iunrunH!.'.Hu- II1 - ' l

'i‘

‘ ‘ Pappu Katra Gas i

*.-..'~._|

I
11.

PD

l H‘!
. _ ...,':-

i i l .-R‘ '— "-1 E “**;-flyifi a *_1 F,
Ta. 1‘/i‘ K, ‘film Px l\| -:-..f..'_ “ _ _,_ I; -if . _ ij-‘

. , ‘w wi“n' ‘ 9,4" . , . ' . vi {I
i 55)‘-_ ‘;.'~ 11“ "M ‘Hr.-.:“ r > ’ '1 h_;p:"“'7“~mLj1 -. v ' > i- -:='.* .- -5 ' 1-‘ ;' I It ,-Mr ; * s 5‘. ., . I w ,,.i .- . it .. --_.- f.,,l ' .»-| ~»|_"y., “l -rm_,»l..~ y

I . . |_ I’ l _ _‘ mm ‘R
l r ‘liq ii My V: .;_i.\'1_-‘_M,y1);E_W;-iyltlii __ .- .-.i My ‘ U
t ' -L 1- T-J\.;. - ..»l' 1' "i.~ ' -

-5,, l ' ‘|'*.-‘ ' ' ‘N1-L7 F7":» i R ', -- -~ -; -- ‘élgfifi
J‘ 1..
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I

i i

v

City Facilities C&D Waste Collection Points

TB Hospital Gate, Nanda Nagar i
I

__..__i.-vi ._-i_ ___ _ ___.-

4|._llu ,7 eH__,.|
'¥‘~r_l' ‘[1 ‘== ‘Pl 11 ‘y.\._ -

, y ii yl ._ _.;;" I‘ ya:-(1 Tu‘, Iall Q, l§= ,.
I ‘ii :1 lyvxll ‘l~l\_' D’

I k -

_ I ivil]: inii W i
' y-iv i- 1‘ I .I . H1 ii I i '-

ii.-"

yl ii-‘i1;i.~ii=iili"~ii*,’i"i‘a-*_i- I Jiii Mir;-\,= -_ -- 3V ~'\. "iii?R»W‘l‘i,i'ilvqq7 " “A
fl--"l‘-ii“;-‘-1'1j‘:!y1|“‘.§lE5l-%[q.\‘l ‘_'“' ‘ 1 ll

2 lilui ii‘ M -

5%§

lllahibagh BANDHU SINGH NAGAR GULARIHA, Near Primary School

‘Q11’ _ 1.

I

P‘-" 1‘ ' in
. F _ 5*‘it4

,_ j-iiiQ

'-+~_"~" .4""2. 495%..“
‘.'.=-A5-*7';:..

3;..¥~- I K l ,.- .-Av‘ _ ...Google ~~ - -.

wrriwim mun
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City Facilities: C&D Waste processing Plant (Total Capacity- 50 TPD)

SN Plant Name Plant Type Number Ward Name (TPD

1 Construction & Demolition Waste Plant Mahesra Facility 10 MADHAV NAGAR
C & D Waste Processing

Ward Capacity

50

l

i C & D Waste
processing Facmw C & D Waste finished Products

‘EL ._'

"i“§3$g .‘.y lilllbi ___£__,..
.-.~...\~ 1 4 :1., -H. in .

‘F1 .

.,, .-_
‘IV .

.o,“»5““"”
n

I"-‘ iiiié‘-"" "

"__..i‘.
_--§\n"-_-I .1- . r

, ,
i is ,,,- , - ' '

\ IF. 3 , _ ,\ . »
y ' .-"" :' ' K __‘>
I i 2 _ ' vi

.- ‘ I y 1.‘

__i _/:. - _.
‘ . ‘ » __/.'/ .4’ 3‘. I

\\_,.C

4

\ »-____
, .

*1

_, . .>'~. 4' .- '- ‘.-,-iii‘ € ' ,._'__ ..,. ll Y___. , y[|-.* --iii ' , a _ K, _.-1
Li; "i__!'ii4J--’<. _.1' .- ~» -A 5 . I‘ .

H2
" 1' " ~=_ ‘.1 i

’\.-.

\-- I1

i ". i P i op is P' 1;‘ . - > : . . '-.,\ V ‘ ‘F " g _ | _.‘

Bk H‘ - I “ Ii-I _. ' _ " ,_ I

i.:=..‘~11

'- 1--

.» 35: "

I. '.?‘;§:‘fI _-Q:
‘ /

'<+'+-"'

' i

.\
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City Facilities: Pit Composting (Total Capacity- 215 TPD)

BPlant Type Land r
Waste to

1 55 BANDHU SINGH NAGAR

2 44 BASANTPUR

3 72 CIVIL LINE DWITIYA

NETAJI SUBHASH CHANDRA BOS
4 66 NAGAR

5 26 BETIYAHATA

6 79 CIVIL LINE PRATHAM

7 10 MADHAV NAGAR

8 25 GIRIDHARGANJ

9 80 RAPTINAGAR

10 72 CIVIL LINE DWITIYA

11 19 GOPALPUR

12 38 KANHA UPVAN NAGAR

llahibagh WTC

Lal Diggi WTC

University Chowk WTC

Vermi Composting, Bilandpur
Khatta

Betiayahata WTC 02

Chakbandi WTC

Mahesra WTC

Girdharganj, Jharkhandi WTC

Sports College WTC

DDU Zero Waste Campus WTC

Sahara Estate WTC

Vermi Comtwng Mahewa

W am arqqa

Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost
Waste To
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost
Waste to
Compost

Waste to
Compost

Old Kuucla Padav

Lal Diggi GTS

Vehicle Stand

Neta ji Subhas Chandra Bose
Nagar

Aayulct Aawas

Vending Zone

Maheshra Charging Station

Jharkhandi -Mandir

Sports College

DDU

Sahara Estate

Kanha Upavan
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I Near Sports College , I I llahibagh, Bandhu Singh I
Rapti Nagar I

5" - -» - -. “Q - . , - '3i-are-i I ..r I ii, = F ' _' ' 7*".-~_ I.
F§ZlF"‘ii.lQ.\fiUl I. 1| '.-.. ' -‘ ll'4alJ.I‘-I ' V» .1 1" I’ JIWQ |’f4l:'

" I
-.-_

<'¥lii.=é I
-1__—_s_.-:42. ~ _‘—.-erdi“ 2:17‘ “ "A1 '7 I‘ ' '

______. /77% - in 1? I ".»7§=\0"‘~5} 'C'e;i'I"§I" Ha-Elm fig ‘ .53:
I II rwilaimulw
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I it‘ .~"§ K . -__l 1- . 7‘u"‘ .7 ‘ .. ‘— 4;¢Jfl“"'

Lal Diggi, Basantpur

1;; ;I:_;I .-: .l

as

;-awn _.

I Aayukt Aawas,
Betiyahata _

CI II?‘ _._Ii ?I|v..\."

"‘.‘l'c' ' "":ri"t -if, -1%-_.

Kanha Upvan Nagar

I Chakbandi,Civi| Line ‘
Pratham

.. 53716‘ "fTrr:r.rg ' -we» "T." ‘
. gm!“ : Q '7 ct ,,_ . _ I '“|»\Y-ifi nmvwinait ,-,.,,¢-~ ~. ; Pr-1. tr-sm‘i»&: we ‘haw
"""' ~ ‘ “¢,i---_.'-I? . . Iimm arm_ - >4 Wmmmpimwnfi -mi»-‘ma.-..,

..-"" _ H _ —---_ nnran-pm--n
, 3" '4' I Gqnumpui-, LIIIII viouusn, lfl-llli
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£3 ' " ' I r -~..- " . inn H-;
- fi%’,j_:_ Ln'.2BY-\1I*1 lgriufllilflfill” h ‘FE
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L ' ' -ts.‘ ' ‘4 - ' r __~u'_ ‘Ll
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DDU Zero Waste
I ' I

I University ChowkSahara Estate

,I ::-~._i, ,1.ai “'*

Is.IWI._.au IR

Neta jl Subhas ChandraBose Nagar Mahesra WTC

“ii Wgmw mm
511:; .. "isIII,I553

1;
‘iis §

ae-ii‘-Y§~f*_-'

I Near Jharkhandi
Mandir GiridharGanj

®@¥i='§$==ila' ia-an  "i\-4' I‘ gag.“

51”?‘

‘Y
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B§_IIi§dlali0ngf_Legacy_Waste at Ekla Bandhiis I
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NTPC Plant Construction Pictures
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